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FOR THE ATTENTION OF THE STAKEHOLDERS OF STARGAZE

ENTERTAINMENT PRIVATE LIMITED
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PARTICULARS DETAILS

Name of the corporatc debtor

Date of incorporation of corporate debtor

Authorit\' under which corporate debtor
incolporated /registered

a

23,01,2008

C

4 a TCI 73043

Idcntificdtion No. of corporate debtor

I

6

7

8

9.

c 7. 5th Floor, Mercantile House-

office (if an}’) of corporate debtor IKasturba Gandhi MIng. New Delhi-11000 1

15

a

(

debtor

a @1
profcssiondl dcting dS liquid,aor IIBBI/IPA-0C) 1/IP-P-02984/2025 -2026/ 14602

Address and e-mail of
registered with the Board

the l
ISector ll, Dwarka, Near KM Chou’k. South Wcsl
National Capitdl Territory of Delhi ,110075
Email - qoranqmdqlr@gmail.com

o

coITCspondcnce with the liquidator IDwarka. Sector 23B.Ne\v Delhi 1 10077
IEmail- llquidalionol’scpl r/ miner\ ar,'soluLlons ,

a o ).2026

L) III

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench, Court II has

ordered the commencement of liquidation of the Stargaze Entertainment Private Limited on 29.09.2026

The stakeholders of Stargaze Entertainment Private Limited are hereby called upon to submit their

claims with the proof on or before October 13, 2026 to the liquidator at the address mentioned against
itcm 10 above

i}
lpF5i1/

attIre of Liqu

Submissions of false or misleading proof of claims shall attract penalties.

Date-01 , 10, 2026

Place: New Delhi
Name and Sign

Mr. (;orang Moudgil
1 BBI/IPA-001 /IP-P-02984/2025-2t126/146f12


